NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 82/(MAH)/2016
M.A. No. 454/2017, 539/2017

CORAM:

Present:

I.A. No. 75/2017

SHRI B.S.V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 11.01.2018

NAME OF THE PARTIES:

M/s. Cyrus Investments
V/s.
M/s. Tata Sons Pvt. Ltd.

Pvt. Ltd. & Anr.

& Ors.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
and 241-242 of the Companies Act, 2013.

S. No. NAME

DESIGNATION

SIGNATURE

wmwmm&w?&@

A»Pwu./‘a Do
Rz hbeh M
Motk Aoriant




JanAr DOARKADAS , SR ADV -
SHaARAY JAGT-ANI
TertariGi. TEJEEBHOT
AR ALY AR T ALLA

; . -
Regpordont” (o5 54 B
B Ronighele Mo Singnvl, Seaor Nwocal @
MY, Rowr Kadam, Sv. hdwowale
Mr. Prakeed Sekgana

My, Nikedn Jain , My, Darw De wan, Ms. P\u.\ﬁ Sinﬂn Nnﬂa.

Mr. Lohaw Balra, My, hrpn Sharma | Mg, Tanmra \(mmgaw\a, M. Avichkon, Singhw

My, bsvsﬁ\\\k Swha, Mr, Teet Kana, Ms. Shiva
My, Sahd Monga, M. Tu Medhur .

ORDER

na\ arwa) , My, Pnupam Pra

MA No. 454/2017, 539/2017 & IA 75/2017 IN CP No. 82/241-242, 244/NCLT/MB/MAH/2016

The Counsel for Applicant as well as Respondents are present,
Petitioner’s side heard. Respondent #1 side part heard.

List this matter for further hearing on 12.01.2018.
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V. NALLASENAPATHY
Member (Technical)

Member (Judicial)

B.S.V. PRAKASH KUMAR



